CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH, KOLKATA
(CIRCUIT BENCH AT PORT BLAIR)

ORDER SHEET
M.A. No. 351/394/2019

(CPC. No. 351/9/2014)
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Notes of the Registry | Orders of the Tribunal
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; 06.06.2019,(‘6BT'é'i"i'>ort Blair)(DB):
Heard Mr. V D S Balan, Ieavrned

counsel for the petitioners.

| M.A. stands disposed of with the;
ldlrectlon to the petttloners/respondentf
| authontles to complete the direction of th;s

, Trlbunal dated 21.12.2018 passed in CPC
| No 351/00009/2014 within a period of three |

i : o months as prayed for in the M.A.
} ;
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(N. Neihsial) (Bidisha Banerjee)
. Member(A) Member(J) !




